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thing without adequate information
about details There is a difference
of opinion even about facts and
figures Therefore, we should have
proper facts and figures and then we
can consider this in consultation with
the Assam Government and others
concerned

Shri Hem Baraa: In view of the
fact that it is computed that India
would annually consume 98 thousand
tons of aviation spirit and the oil
refinery is perhaps going to produce
about 2,05,000 tons of aviation spirit,
may I know if the Government would
propose to make the refinery not an
aviation-biassed project but a kerosene- 
cum-diesel-cum-motor spirit biassed
project?

Mr. Speaker: These are all sugges­
tions made

Shri Jawaharlal Nehru: I regret I
am not an expert enough to answer
these questions

Shri Jaipal Singh: In view of the 
fact that petroleum is an exclusively
Central subject, may I know why the 
State Governments are embarking
upon project reports and the like’

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): So far
as the drawing up of a project report
is concerned, it will be unfair to sug­
gest that the Assam Government is 
embarking upon a project report It
is true that this news item has appear­
ed that they are consulting a French
consultant but that is not with the
object of preparing a regular project
report but to assist them in the pre­
paration of their case because they
are pressing that it should be located
somewhere in Assam and they are 
trying to collect materials m support
of that proposition

Shri Hem Barna: When the State 
Minister makes a statement

Mr. Speaker: Order, order We are
not going to press these things here
and decide the issue here whether it
sought to be m Assam or Calcutta or

elsewhere The matter is being con­
sidered
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Import Restrictions

*618. Shri Supakar: Will the Minis­
ter of Commerce and Industry be
pleased to state the amount of foreign
exchange likely to be saved on
account of restriction on imports for
the quarter ending the 30th September,
1957’

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
The current import policy is an
interim policy for the period July-
September, 1957, designed to facilitate
firstly, adoption of the fiscal year basis
for the regulation of imports aad




